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There are no enrollment fees for the above program. 

The number of seats in every batch will be restricted to 50. 

Looking forward to your participation in large numbers 

https://goo.gl/forms/3PfOFMzttGj8E4p52 

Online assessment will be conducted at the end of the course. 

Successful candidate will get a certificate. Nominate yourself for this course by 

Clicking on the following link 

The one day course will cover: 

1. Ethics and Code of Conduct for Insolvency Professionals 

2. Recent Developments around the Insolvency Code and practice 

First program is scheduled in Delhi 

Date: 24th August 2018 

Time: 9:30 a.m. to 5:00 p.m. 

Venue: ICSI HOUSE, C-36, Sector-62, Naida - 201309. 

The BFSI Sector Skill Council under the guidance of 

Ministry of Skill Development and Entrepreneurship & Insolvency and Bankruptcy Board of India, 
in partnership with Insolvency Professional Agencies: IIIPI; ICSI IIP; IPA ICAI and 

SIPI as Knowledge Partner are pleased to announce One Day Refresher Program for all 

Insolvency Professionals. These one day programs will be held across multiple cities. 
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Transforming the skill landscape 
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